__FOR THE ATTENTION OF THE CR

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

EDITORS OF DIVYA INFRA PROPERTIES PRIVATE LIMITED

[ : RELEVANT PARTICULARS .
1. | Name of corporate debtor Divya Infra Properties Private Limited
| 2. | Date of incorporation of corporate debtor | May 24, 2005
3. | Authority under which corporate debtor is | Registrar of Companies, Bangalore
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U70200KA2005PTC036361
Identification No. of corporate debtor
5. 7| Address of the registered office and | No:4, Abbigere Main Road, 30, Kammagondanahalli,
principal office (if any) of corporate debtor | Bangalore, Karnataka - 560015
6. | Insolvency commencement date in respect | Date of the Order: October 31, 2023
of corporate debtor Order received by the IRP on November 10, 2023
7. | Estimated date of closure of insolvency | April 27, 2024
resolution process )
8. | Name and registration number of the | Prakul Thadi
insolvency professional acting as interim | IBBI/IPA-002/IP-N01149/2021-2022/13806
resolution professional
9. | Address and e-mail of the interim | Address: Flat No. 1405, J Block, Rainbow Vistas,
resolution professional, as registered with | Green Hills Road, Moosapet, Hyderabad, Telangana -
‘the Board 500018
A Email: prakulthadi@hotmail.com
10. | Address and e-mail to be used for | Address: D. No. 470/12, HIG-1, Block-5, APHB,
correspondence with the interim resolution | Baghlingampally, New Nallakunta, Hyderabad -
professional 500044
Email: civp.divyainfra@gmail.com
11. | Last date for submission of claims November 24, 2023
12. | Classes of éreditors, if any, under clause (b) | Real Estate Allottees (Since the corporate debtor is a
of sub-section (6A) of section 21, | real estate developer, the IRP anticipates the real estate
ascertained by the interim resolution | allottees as a class of creditors)
professional .
13. | Names of Insolvency Professionals | a) T V S Siva Prasad: IBBI/IPA-
identified to act as  Authorised | 003/ICATN00406/2021-2022/14051
Representative of creditors in a class (Three | b) Narayana Kamma: IBBI/IPA-002/1P-
-names for each class) ‘ N01072/2020-2021/13429
¢) Devika Sathyanarayana: IBBI/IPA-002/1P-
: N00651/2020-2021/13221
14. (a) Relevant Forms and (a) Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized (b) Details of AR: Can be obtained by sending a
representatives are available at: request at girp.divyainfra@gmail.com

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench .has 0r<-;ier'ed the
commencement of a corporate insolvency resolution process of Divya Infra Propetties Prl\./ate Limited on
October 31, 2023 (Copy of order was communicated to the IRP and uploaded on the website of NCLT on

November 10, 2023)

The creditors of Divya Infra Properties Private Limited are hereby called upon to submit their claims with

proof on or before Novembe

against entry No. 10.

r 24, 2023, to the interim resolution professional at the address mentioned

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to

a class, as listed against the entry No. 12, shall indicate its choice of

authorised representative from among the three insolvency professionals listed against entry No 13 to act
as authorised representative of the class i.e., Real Estate Allotees in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: November 11, 2023
Place: Hyderabad
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Prakul Thadi
Interim Resolution Professional
Reg. No.: IBBI/IPA-002/TP-N01149/2021-2022/13806
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princigal office (if any) of
| corporate debior
Insolvency cammencement dete in
respect of corporate debtor
7. | Estimated dale of closure of
insolvency resclubion process
8. | Mame and regisiration number of the.
insolvency professional acting as
interim resolution professional
9. | Address and e-mail of the: interm
resolution professional, as registered
with the Baard

Address and e-mall to be used for

comespondence with the interim

| resalution professional

1. Last date for wbmlswn ufcla!rs

12.| Classes of creditors, if any, undes
dause (b} ascertained of sub-secfion
(BA) of saction 21, by the interim

| resolution professional

.| Names of Insalvency Professionals
identified to act as Authorised
Representafive of creditors in a class
(Three names for each class)

14.] (a) Relevant Forms and
(b} Detads of aulharized
representatives are available at

November 10,2023)

address mentioned agams! eniry No. 10.

'UBLIC ANNOUNCI
(Under Reguiuti & 51 12 INSSEL6Y A BamkIUpLEy Baard of ndia
(Insolvency Resolution Pracess for Corporate Persans) Regulations, 2018}

FOR THE ATTENTION OF THE CREDITORS OF
___DIVYA INFRA PROPERTIES PRIVATE LIMITED

~ RELEVANT PARTICULARS

Date oﬂn:ulporauon ofwrporam debtor
Amhmly under which 'Dmral.e debtor is]

Curpmte Identity No. ( erlec Laability
" No:d, Abbigere Main Road, 30,
. Kamataka - 560015

" Prakul Thadi
| Address: Flat No. 1405, J Biack, Ranhow

| Address: D. No. 47012, HIG-1, Biock 5, APHE,

" November 24, 2023

| & class of creditors)

Nuﬁoeis hereby given that the National Company Law Tribunal, Bengaluru: Bench has ordered
Ine commencement of a carporate insoivency fesolufion peacess of Divya Infra Properties
Private Limited on October 31, 2023 (Capy of order uploaded on the website of NCLT on

The creditars. of Divys Infra Properties Private Limited ane hereby called upon to submit their
claims with proof on or befors November 24, 207, tn the interim resolution professional at the

The finaneal eredidors shall submil their claims with proof by slectronic means only. All other
creditors may submil the claims with proa In persen, by post or by electronicmeans.

Afinancal creditor belonging bo & class, as listed against the entry No. 12, shall indicate ils choice
of authonsed representalive from among the three inscivency professionals listed against entry
No \Baoactasaumnnsed represmm.we mme dassl .. Real Estate Allotees inForm CA.

Divya Infra Properties Private Limited

May 24,2005
ngsu'ar of Companies, Bangalore

T UTOZI0KAZDOSPTCIZ638T
Kammagondanzhalli, Bangalare,
Date of the Order: Ociober 1, 2023 (Crder

uploaded on the webste of NCLT on 10/11/2023)
Al 27, 2024

|BBIPA-O0Z1P-NO1148/2021-2022/13306

Vistas, Green Hills Road, Moosapel,
Hy

Baghlingampally, New Nallahunta, Hydsrabad
- 500044 Emait; o divyainfraigmail.com

Real Estate Alatioes (Sincs the comorate
deblor is a real estate developer, the IRP
anticipates the real estate allotiees &3

a) TV'S Siva Prasad: IBBIIPA-
DOINCAINDD40G2021-202214051

b} Narayana Kamma: IBEIIPA-D02/1P-
NO10722020-202113429

¢} Devika Sathyanarayana:
|BBHIPA-D02P-NDJBS51/2020-2021/1 3221

{a) Ve link-
hitps./fibbi govnlenhomeldownioads

(&) Datails of AR: Gan be oblained by sanding
a request i cirp divyainfra@gmail.com

Diate: Nowember 11, 2023
Place; Hydesabad

Reg. No.. [BBIIPA-O0ZIP-HOT1492021-2022/13806

Sdl-
Prakul Thadi
Interim Resolutien Professional

Muthoot

17.11.2023 at 10.00 AM
[EHICKMAGALUR BISTRICT) AUAMPURA - (KA}3782). MAL. 11760, 13714, 13855, 14233, 14274, 14505, 14767, 15048, 15134, 15185,
16081, 1609, 16401, 16123, 16128, 16425, 16140, 16144, 16215, 16401, 16410, 16512, 16583, 16667, 16672, 16673, 16699, 16709, 16724,

MAL- 5136, G320, 65648, 5679, 5740, 6747, 7117, 7144, T145, 175, 117
165,177, 178, 182, 194, 195, 19, 197, 198, 243, 272, 288, 307, TMS- 2, CHIKMAGALORE(O:
601, 629, 629, MHL- 78, 204, 207, 220, 298, 476, 515, 568, B56, 791, 795, B27, 817, 842, 950, 955, 1015, 1113, 1156, 1166, 1226, MHP-
SRS- 12, 17, 21, 34, 43, 45, 120, 121, 122, 123, 126, 149, 153, 156, 180, 190, 232, 242,

2 SRS 24, 43, 67, 69, 70,

1, WEP- 11, KOPP

E1, 7185, MOD- 43, 52, M|

18 3 5, 59, 185,
18, SPS- 119, 134, S5ht \Kn:lln?ﬂ) MAL- 4693, 5115 5609,

- [KAN3E4T)- MAL

14192, 14222, 14256,

, 5R5- 44, §3, 193, MUDIGE
{KANIB18)- MAL- 6566, 6761, 6750, 6848, 7046, TOS6, TOG2, T8, T110, TL28, T3, T365,
76, 102, 111, 120, 121, 123, 126, 185, 185, WEF- 53, TARIKERE-{KA|{2335)- MAL- 12405, 12603, 13900, 13003, 1

{DULKSHl et KANNATA DISTRICT) BAJPE - () 3445)- M 1, 4164, 4236, 4244, M
434,517, 526, 547, 550, 673, 783, B24, MHP- 50, 57, MSL 5 54273, 54374, 54275, 54623, 54624, SRS- 46, 50, 87, 108, 12)
5440, MHL 162, 237, 738, 388, 408, 525, 576, ML- 16813, 17675, 17740, 17741, SR5- 26, 81, 186, 245, FARANGIPE

xormma's; AL 4118, 4629, 4635, 4750, 4883, MDL- 55, 127, MHL. 1:
15966, 16476, 1663, 16563, 16720, 16732, 16745, 16752, SRS- 66, 99, 1
KUDROUI(16881- MAL 3597, 1702, 3825, MDD- 1, MHL- 59, 102, 2

2112, 2118, 2141, MHL- 23, 177, 383, 466, M5L- 11920, 11947, 12003,

-KAVDOR(20E3)- MAL- 2330, 376
5, 355, MHP- 21, M! 40
74,75, 91, 129, 138, 153, MANGALORE

MHL 263, 341, 377, 185, 396, 404, 423, 526, 543, 560, 684, 69
518, 332, MANGALORE-XULAHD7S4)- MAL- 3731, 3871, 3907, 191.

098, 1107, 1115, 1185, 1206, MSL
940, IDD- 14, 40, MDL- 35, 48, 116, MHL- 4
311, 350, 353, 373, 479, 539, B35, MSL- 18894, 39184, 39467, 19445, 39500, 19599, 19667, 19689, 35842, 39480, 35982, SRS-

6639, 26817, SRS 39, 54, 5, 107, 128, 176, 177, 188, 201, WER. 85, SURATHRAL KA 717, 6288, 6371, 6330,
MHP- 4B, MSL- 11334, 11687, 11732, 11959, 119 42, 45, VAMANIODR -
{SHIMOGA DISTRICT] AMAVATTI - [KA)4128]- MAL mu ues& 11886, 12368, 12616, 2
325, 15935, 16067, 16072, 16215, 16228, WDL- 6. 205, MHL- 85, 157, 216, 230, M31- 14389, 15;
9263, 5632, 9719, 9737, 9750, 5767, IB15, 5831, FH0, MOD- 45, 48, MOL- 195, MHL- 208, 239, 335, 380, 473, 481, 490, 528, MsL-
16132, 14450, 16477, 14633, 18642, 1966, 16736, 10861, 1860, 10930, 18543, 18954, 18993, 15050, 19185,
WEP- 54, GOPALA - (KAI48H7}- MAL- 947, 1 25, 1700, 1787, 1959, MDL- 105, 208, MHL- 134, 184, 201, 575, MHP- 06, M
uou 11137, 11151, 11153, 11158, MOL- 12uw|1 55, 63, 86, 117, 158, 316, 00, 658, 778,
93, 159, 161, 162, 168, 169, 176, 177, 176, 180,
mxaz. ¥7063, 17065, 17356, SRS. 28, 31, 40, SHIKARIPURA-|CA)[2388). MAL. 13153, 13721, 14331, 14302, 14363,
224, 244, MHL- B8, 123, 127, 155, 195, MHF- 42, MSL- L4385, 17689, 17712, 17724, 17750, 17826, 17960,
422, MHL- 164 317,323, 392,559, 563, 570, 43,257, 00, WP SL- 11435, 11756, 3 , 3RS
12647, 12676, 12746, 12511 12933 uqas 12989, 12990
22971, SRS- B3, 106, 122, 125, 138, 221, 226, 262, SHIMDGA|D? 3 ;
44539, 44604, 44606, 44525, 4462E, 5-1653 A4G7, 4AT1S, 44719, 44721, 4ATI2, 44740, A4B90, 44963, 44973, 443865, 45131, SR5- 64, 143,

THIATHAHALLI (KA}2197)- BTN: 38, 38, MAL- 7934, 395, B6E2, B935,
18983, NCA- 1, 2, SRS- 17, 79, 9, 97, 107, 131, 132, 176, 184, 185, 24D, 242, 243, 271, 276, 295, 297, 299,
{UDUFT DISTRICT] BRAHMEAVAR(117, 92, 4081, 4270, 4319, 4343, 4398, 2406, $964,

OB 2, J2a, Msl. 34 ssia, MO 4y o1,
20806, 20982, F1178, SRS 16, 63, 64, 88, LA[D9S) MAL- 5115, 5334, 53 87, 5414, 5423, 445, MDL- 130, 144, W
G581, 6501, 6ESE, 6912, MOD- 13, WDL- 167, JHI. 126, 1 n,z:a 251, 372, 460, 475, 526, 571, 697, 718, 730, 734, 873, 502, 964, 10
214, 222,200,586, 267,386, WA 06, AALPE(KR]{1584]- MAL- 3437, MOL- 85,
, 13180, 13357, SRS- 86, SHIRVA (KA}

485, B34, B35, 665, GAB, T8, 741, 772, 773, MSL. B3906, 64041, 64
406, 423, UDUPI-CH

amount. In case the.

Note: Customers can releass the gold omaments befare the auction date (17.11.2023),
Place : MANGALORE
Date : 11.11.2023

GOLD AUCTION NOTICE

Finance
Registered Office: 2nd Flogs, Muthoot Chambers, Banerji Road, Kochi-682 018, Kerala, India, CIN:LES310KL1997PLCO11300, Ph:+91 484 2306478 2304712, Fax+$1 484 2396506.mail COM,WwWw, m
Natice is hereby given for the information of all concemed that Gold Driaments pledges with nder mentioned branches of the company, which were auerduse for redemption and which have nat been redeemed <o far i spite of repested notices, will be auctianed at the concemed branches on

38, 15251, 1578, 15347, 15393, 15419, 15471, 15474, 15503, 15565, 15700, 15701, 15769, 15788, 15846, 15954, 16037, 16038, 16051, 16052, 16079, 16080,
16733, 16751, 16756, 16757, 16758, 16759, 16760, 16761, 16762, 16821, 16829, 16837, 16844, 16384, 16890, 16891, MDO- 31, 65, 57, MDL- 82, 156, 498, 529,
595, 598, 599, MHL- 29, 56, 122, 715, 242, 361, 419, 450, 4B7, 511, 519, 547, 59%, 638, 658, 679, 736, 754, MHP- 164, MSL- 20096, 20272, 20423, 20710, 20856, 20665, 20376, 2057
H310, 21328, 1253, 1454, MA4T, L14ED, 2LAPS, 21503, 11583, 20065, MES4, 575, He1T, HPSE, 11756, 11767, 105, uaL2, 1848, T185E, $1863, 21936, 11875, 1981, 21151, 22156, NCA- 78, SRS 64, 69, 70, 73, 75, 113, 124, 125, 134, 144, 156, TAS- 12, WP 37, BALEHONNUR » (KA 4336)
7, MHL 51, 121, 205, 269, 367, 436, 441, 478, MSL- 12035, 12077, 12122, 12320, 12377, 12391, 12463, 12565, 12592, 12503, 12634, SAS-5, 6,37, 49, 55, 106, 137, 141, 143, 144, 155,157,
I MAL- 13989, 15905, 15943, 16220, 16750 IS8, LT S162 VL KA TSI WAl ST, AT3AS, T80 SR AT V90 AT, R0 WIS, (R912, 16418, MO0 201 T 30 324
57689, 57816, 58005, 58200, 58265, SE3BL, 59382, B3B8, 5409, 58482, SASE1, 58571, 5594, SEET2, 58694, 50712, SE841, 58897, 58000, SEI0L, 58503,
TOML 7. ek 8 CHRMASALR ST nw[zszu MAL 218, G, 2L i, 7 A0 MDD, DL 15, 5, MER V15 05, 506, b 55, 97, 5220 e, 47, WL AB1RA, 15235,

8, 182, 210, 211, TMS- 18, TON- 3, KADUR-|KA)(2632)- K , 10002, 10508, 10538, 10761, 108
15, 5657, 5762, 5945, 5943, 6038, 5047,
525, 2684, 2754, 2756, 2845, 2936, 2985, 2696, 3004 MHL- 115, 249, MSL 6636, 6845, 6937, 6938, 6953, 6953, 6910,

139, 13173, 13178, 13203, 13272, 1
€76, 711, 755, VL. 11233, 23154, 1345, 33054, 79173, 29175, 13183, 19301, 13216, 73358, 13276, 13306, 13987, 29369, e 23505, 147 - 31,47, 45, 75,8097 12,
5, MHL- 63, 185, 123, 378, MSL- 13465, 13726, 13744, 13749, 13767, 13787, 13858, 13856, SKS- 60, 91, BANTWAL CROSS ROAD(0339)- MAL- 10016, 10023, 10054, MDL- 35, 58, 91, 167, MHL- 213, 349, 433,

270, 13321, 13330, 1341

19;

634). MAL- 2786, 4787, 5035, 5072, 5173, 5215, 5371, MDO- 26, MHL

MIHL: 117, 113, 285, 287, 344, 384, MSL- 12733, 12723, 12726, 12838, 12361, 12038, 13962, 12995, 13053, SAS- 43, 63, 119, KINNIGOL - (KA)3725)- MAL- 2095, MOD- 18, [

295, 541, 571, MHP- 80, MSL- 27099, 77457, 26434, 28475, 28720, 28936, 28997, 76998, SRS- 7, 77, 195, 197, 138, MANGALORE - HAMPANKATTA RDAD(D131}- MAL- 5858, £112, MDD- 9, 51, MHL- 481, 520, 723, MSL- 57335, 58241, 58253, RS- 115, 115, 179, 134, 153, 169, MANGALORE -

336, 461, 482, 498, 508, MSL- 200114, 20026, 20DAD, 20133, 20134, 20140, DO14E, 20146, 20215, 20301, 10391 SHS- 23, 85, MANGALGRE -EALNIR2108)- MAL- 3245, 3256, MOD- 12
5

14260, 14356, 14369, 14390, 14412, 14455,
3 'S CIRCLE{1689)- MA
MOL 255, MHL- 135, 150,403, 44, 395, 539, Ml 15460, 15505, 15605, 15762, 15924, 15998, 16013, 15030, Jod5L, 16076, 16182 16326, 55 12, 42, 113 135 T4, MA RE KADR

24 , 32604, 33064, 31467, 33996, 32900, 39013, 8025, 34081, 34112, 34113, 34137, 34174, 34276, 34443, 5RS. 20, 70, 103, 165, 168, 178, 138, 200, 201, 213, 21, 21
9 277, 326, 472, MSL. 21748, 11873, 22073, 221, 21139, SRS-7, 12, 13, 14, 17, 18, 55, 71, 94,
5- 15, B4, 85, 56, MOODABIDRI(DF1S ) MAL- 7670, 7978, 8057, 8221,
35 &1, 87, 90, 108, 108, 122, TMS: 1, PUTTUR - DARBE(IT78] BTH: 39, KAAL- 3183, 3245, 3305, MDO- 4, MHL- 25, 245, 361, 274, MSL- 7664, T674, SRS 48, WAP- 22
PUTTURIGASA): WAL 7603, 7826, 7557, 8013, S8, 2008, 8602, DL 0%, Lot VI Z04, 100, 345, 62,485, S, 41502, 1148, 4108 atao, Ine- 34 35,35, 35, 20,8, 190, 156, TWS: 19, SULLIAIOGSY)- WAL- 5635, 787, 7942, 5105, MDD- 7, MO 26, WIHL. 33,49, 0, 574,391, 399, WL To35%,

434,440, 470, 496, 499, 500, 501, 503, 509, 507, 0B, MSL- 36445, 36799, 36545, 36963, 37006, 37271, 37288, 37286, 37334, 37335, I410, 37454, SR

- WA
i IKA2300)- BTN 57, MAL- 5872, 6127, 6112, 5412 FASLLER, SSD, 178 6075 WAL TG 303 85, 47, . ua 21,560, sm o 151:9 15139 15501, 15517, 15578, 15673, 15851, RS- m 18, 78, UPPINANGADY -{KiJ{131
i , MISL- 603, SRS- 13, VITTAL - (K4}{3410}- M
, 13334, 13376, xin unu 13709, 13781, 13678, 1404 ) x 15119,
5705, 15541, 3515, 15436, 15441, 153443, 15500, 15A00. 15500, 1560013061, 15727 19796, 15800, 15300, S 20 94,35 1, 133, 167, BHADRAVATH] - HALAPPA CIRCLE(ITIZ}- MAL
474, 11549, LIGIS, 11652 11675, 11760, 11674, 515- 20 &
19283, MDO- 174, 256, MDL- 208, 266, 11,4 03, MHI
e 5m99 msu« ms 30795, 30856, 0918, SRS- 32, 42, 43, 46, 54, 71, 80, 81, 166, 167, 250, 251, 252, 262, 266, 25L, 284, 2
- 1865, 1880, 2035, 2152, 2208, 2247, 2255, 2258, 3378, 2426,
B2, £30, B53, 854, MHP- 101, MSL- 10025, 10154, 10649, 10725, 10786, LDAOS, 10825, 10836, 10854, 10838, 10504, 10905, h.gn 10!40 10943, 11065, 11677, 11081, 11082, 11122, 14238, RS- 4, 18,
TIS- §, SAGAR-{KAH2200)- BTN- 13, MAL- 6753, 6889, 7070, 7256, rm 7297, 7355, 7436, 7552, 7525 7713, TBO3, 7820, 7811, 7886, 7929, MOD- , 62, 90,
14382, 14280, 14627, 14687, 1
7985, 16129, s 2= no su 179, TON- 11, SHIMOGA  SHANKER hUTT CIRCLE|IS02)- MAL- 5197, 5241, 608, 5121, 6210, 6383, 6507, 6718, 5785, 6788, MOD- 72, MDI. si 29 128, 395
33,69, 72, §7, 59, 100, 123, $HINOGA - VINDBHA NAGAR(3438)- MAL- 6313, 6533, 6603, 6E4Y, 655
5, MDL- 304, AHL: a3, 4557, 14703, 1. 11 7 um 14851, SRS 6
2591, 12992, 13953, 13010, MDO- 25, MDL- 55, 143, 303, 303, 390, MHL- 125, 433, 752, 541, 941, 943, 972, 579, 1083, 1147, 1376, M)
a3 2, 19366, MED- 134, 211, 291, 4, 3
237, 242, TWIS- 37, SHIRALAKDPPA - [KA)(3500)- MAL- 11661, 13592, 13920, 13986, 14133, 14264, 14537, 14696, 14722, 14931, 15082, 15116, 152
185, 250, M5L- 13822, 13623, 13919, 14007, 14064, 14119, 14212, 14214, 14248, SORABA - (KAI(4162]- MAL- 7354, 7731, 7833, 7956, B031, 8096, 8242, 5288, 8341, MDD- 34, MHL- 157, 211, 216, 425, M5L- 6739, 3802 187,
8957, 9047, MDO- 20, 23, 37, 50, 51, 67, 95, 128, MHL- 301, 332, 405, 579, 584, 592, 613, 660, 669, 671, MSL- 17577, 18101, 18127, 18529, 18604, 19635, 18651, 19664, 18676, 18695, 18687, 18714, 18734, 16775, 18620, 18958,

1 v 4548, 4549, MDD- 57, 59, 74, MOL- 154, MHL- 124, 362, 382, 651, 681, 704, M5L- 26101, 26159, 26667, 26702, 26706, 26721, 26725, 157
200, 208, TOS- 3, BYNOOCR-(KA)(2190]- MAL- 7229, 7275, 7298, MDD- 11, MDL- 20, 101, MHL- 15, 301, 401, 474, 550, 555, MHE- 26, MSL- 13175, 1330

3. 16237, 16185 554, 45, 105, 114, 151, KRPU-(KA|(2272}- MAL- 1096, 4115, 4260, 4269, 4273, 4295, MDO- 25, 37, 58, MDL- 143, MH
155, 380, ML 24399, 24333, 24368, 24431, 2

MAL- 2258, ¥311, H &, it

4319, 4399, 4438, 4461, 4462, 4487, ﬂ526 4527 dS]Z dSS! MHL ?S 120, lllﬂ 325, MSL- BRI, BIA5, 5029, 3093, SRS- 91, 53, 96, 151, 169, 170, 215, 237, TTB- 8, UDUPI{D408)- N\AL 5052, 5054, 5339, 5551, 5708, 5743, 5744, 5773, 5803, MHL 25, 76, 78, 153, 223, 290, 377, 385, 386, 393, 397, 473,

a4, 64138, 6181, 62241, 64299, 64519, BA355, 64515, BA544, B4545, 64617, 64677, B4E8T, 54754, BATHE, B4795 SH5. 15, 56, 90, 115, 121,124, 125 14

ITHARAMUAN CIRCLE{1706)- MAL- 065, 4213, 4233, 4277, MOD- 38, MHL- 83, 250, 400, 450, MSL- 19104, 13401 19467, 19506, 19530, 13533, SRS- 34, 85, 95, 145, TOS- 15,

Incase we are unable to conduct the auction at the branch on the notified date, the same will be conducted through Shriram Automall India Ltd., (SAMIL) m |hc-r anling aucinun platlorm https:igold samil.in on 24,11.2023 between 12:30 PM 19 3:30 PM far recovering the sutstanding
auction pracess is not completed an 24.11.2023, the same will be re-auctiansd within 7 warking days on the same terms and con

Far furiher informatian, Terms & Canditions and getting registered 1 participate in auctian, interested Buyers may lagin to the welsite ar contact the action pmal

GSTN - 29AABCT0343B1ZU

179, 21017, 21050, 21055, 21057, 21067, 21072, 21078, 21118, 21123, 21139, 21143, 21151, 21200, 21217, 21228,

251
11 , MDL- 254, MHL- 322, 371, 445,
MDL 9(: a7, 99 WHL- ms z!? 320, 323, 327, 325, MSL- 13376, 13661, 13779, 13854, 18024, 14042, 14100,
5975, 7084, 7058, 7060, 7205, 7209, 7215, 7216, 7217, 7255 SRS- 21, 25, 26, 0, 51, SAKHARAIRPATTANA -

13460, 13502, 13500, 13543, 13537, 13559, 13585, 13601, 13608, 13609, MDD- 121, MDL. 102, 201, 465, 554, ML 670,

198, 202, 286, BELLARE - [KA)(3570)- MHL- 144, MSL-9995, SRS- 35, 23, 72, BELTHAGADY (KA}[1787)- MAL- 5333, 5339, 5385,
212, MSL- 12575, 13171, 13343, 13557, 13688, RS- 95, KAIASBA|1838). MAL- 3183, 3228, DL 71,
310, 348, MSL- 8114, B147, 6373, 8445, 8563, 8632, 8663, B672, 8753, SRS- 7, MANGALDAE - BUNDER(D3I8}- MHL-

HL- 288, 301, 321, 507, MSL- 15964,
5 06, 208, TTB- 7, MANGALORE
m 14545, 5RS- 12, , 21, 30, 41,38, 57, 68, 70, 71, 72, 73, MANGALDRE- PUVIPIVELL(1E93]- MAL- 1562
2107, 2173, MHL- 123, 145, MSL-9517, 9617, NCA- 1, SRS~ u 38, 74, MANGALDRE-DERALAKATTE|2018)- MAL- 4202, 4280, 8427,
\DRI|DE36)- MAL- 5113, 5210, 5671, 5782, 5796, 5848, SB5L, 6084, 6111, MDO- 16, 110, 176, MDL- 320, 336,

15548, 15558, 15616,
, MANGALORE-THOKKOTTU(Q638)- MAL- 4778, 4518, MDD- 3, MHL- 107, 343,
8433, 8543, 8558, 8557, ML 5262, MOD- 26, 27, 73, MOL- 198, 757, 258, WHL-

18, 77, 51, 228,
BAHL- 209, 234, 261, 33

6795, 76740, 25741, 6743, 26776, 26867, 16889, 5
wm 4754, 5045, MDD- 2

85, 509, 581, 640 31, MSL. 29675, 15836, 76160,

-3910, 1
4, 14102, 14106, 14126, 14160, 14210, 14290, 14647, 14854, 15049, 15 as 15247, 15251, 15373, 15451, 16579, 16623, ‘L.'é.D

56, 67, 72, 83, B4, 57, 100, 101, 187, 719, TON- 2, BHADRAVATHI(1501]- MAL- 17518, 17515, wmr
L-52. 125, 168, 169 ﬂEl . 21E, 230, 380, 495, 818, B95, 943, 955, 1163, 1222, 1230, 1313, 1356, MHP- 114, MsL- 217998,

520, SRS G, 80, TMS- 12, HOLEHONNUR - (EAJI4192)- MAL- 9884, 10734, 10636, 11003, 13057, 11083,
DL- 4 L MHL 10, 138, WS 18736, 1546, sods, 1675, 10711, 16,
14848, 14932, 15051, 15119, 15180, 15202, 15216, ,s)aa 1 25.1 15264, 15788, 15295, 15298, 15358, MO

G805, BEIE, 6500, EA74, T161, MOD- 17, 18,
IMAOGA -8 H ROAD[Z084)- MAL- 11942, 12341, 13198, 12480, 12504, 12563, ), 12584, 12585, 12595, 12588, 12631,
- 132, 145, MSL- 20839, 21701, 22152, 22463, 22482, 22544, 22650, 22676, 22753, 32842, 22859,

MDL- 453, 514, MHL- 159, 1 S6l, 1214, 1215, 1276, 1254, 1313, 1329, 135, 1374, 1397, MSL- 44318, 44453, 44549, 4258,

BR08, 2664, 26871, 26512, 27015, SRS- 17, 55, 138, 198, 199,
RALYANPLURA-SANTHEKATTE[2306) MAL 3529, 3558, 3714, 3783, MHL- 22,
411,460, 462, 548, MHP- 35, MSL- 20158, 20267, 20355, 20505, 20655,
5 115, 146, KUNDAPURAIOTSS) BTR- 53, IMAL- 6433, 6476, 6474, 6544,
1503, 41549, 41636, 41638, 41643, 11647, 41650, 41 auss? SRS- 34,
3, 204, 205, WEP- 13, PADUBIDRN0924)

|3552) MAL- 4220, azm 4268, 4288,

13450, 12608, 13618, SRS- 6, 82, 82, 65, 80, 83, 6, 160, 177, TMS

IDEAPLIRA - DU

163,172, 208, 209, 223, 224, 237, 303, 17, 360, 363, 371, 372, 374, 391,

t any further na

For Muthoot Finance Ltd,
Shriram Auto mall India Ltd., Board approved Auctioneer
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PUBLIC NOTICE
Public is hareby notify that
Mr. Ashoka K. resigned from Aniki
Estates Pwt, Ltd (CIN-
UTD109KA2006PTC153251) on
01/06/2012. He is not authorized to
act on behalf / represent the
company in any capacity. Also MR.
Ashoka K. is not authorized to act as
a representative for any company
affiliated with the Sun Family and
not just limited to Mr. Rajat Suri or
Mr. Raj Kumar Suri. Any
engagement or interaction with Mr.
Ashoka K will be at your own risk
and peril: Mr. Raj Kumar Suri 117,
J.V.V., Bangalore - 560043; Mob:
9632223320

indianexpress.com

I look at every side
before taking a side.
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TIMKEN
TIMKEN INDIA LIMITED

CIN: L29130KA1996PLC0458230
Regd. Office: No.39-42, Electrenic City, Phase ||, Hosur Road, Bangalore - 560100
Tel: 080 41362000, Fax: 080 41362010, Email: tiinvestor@timken.com
Website: www.timken.com/en-in
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND
HALF YEAR ENDED 30 SEPTEMBER, 2023 FILED WITH THE STOCK
EXCHANGES UNDER REGULATION 33 OF SEBI (LISTING OBLIGATIONS
AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2015
(Rs. In Millions)

IL.CLIN GOLD AUCTION NOTICE Rt

Registered Office: 2nd Floor, Muthoat Chmﬂaafs, Banerji Road, Kochi-682 018, Kerala, India. CIN:LESO1OKLISATPLCOT1300, Phi+81 484

2336478, 1394712, Faxc+91 484 2396506, com

Ntk s sy e for the information of al concemed tha Gokd Omarents. plecged with undes mentioned branches of the company, which

weree werdue for redemption and which have not been redeemed so far in spite of repeated notices, will be auctioned at the concermed brandes

an 17.11.2023 at 10.0DAM. In any case nr the auction could nat be conducted on the above said date, the Auctioneer i having the right 1o
postpone the auction to following 2 auction dates or on subsequent dates at given centers without any further notice. Any change in auction date

Salbe published at the place of auci

2nd auction date - 24.11.2023, 04:00PM, Auction Centre : Muthoot Finance Ltd, Prathap Arcade, 1st Floor, Wana Showroom Complex,

Jail Road, Shimoga-577201 {Shimoga District)

Low quality and low tauch accaunts dotails ANAVATT] - (KAJ(1128)- MSL- 17861, HOLEHONRUR - (KAHA192). MHL- 1628, SHIMOGA - VINDBHA

PIAGARZA38)- MDL- 540, SHIMOGA -B.H nDMx 084} MHL- 3257,

2 auction date ; 24,11.2023, 0 Auction Centre | Muthoat Finance Ltd, 15t Floor Karthyani Building, Opp Police Station, Mg

itoad, Chikmangalore South, cn'kmngalmxamaulca -577101 {Chickmagalur District)

Row auabty and Iow toueh accounts detalls KADUR-(KAI(26221- MSL- 12068, SARHARAYAPATTANA - [KA)3818)- MOL- 330,

2nd auction date - 24.11.2023, 10:00AM, Auction Centre : Muthoot Finance Lid, City Trade Centre, Ground Fleor, Opp City Hospital, Kadr,

Mangalore, Karnataka-575003 (Dakshina Kannada District)

ff‘i!!i_it'lc... ;" .in

Loy quiality and low tauch 15 details MANGALORE PUMPWELL{1699)- TON- 19, MANGALORE- PVS
Correspondin CIRCIE|1689). MSL- 10173, MANGALORE-KADRI{0636}- MHL- 2608, SURATHEAL (KANI334)- MAL- 6357, UPPINANGADY -(KA)(1911- TCB. 43,
Quarter ended 3 ﬂf degd Financial Hote: Customars can relsase the qold oeaments befors the auction date {17.11.2023),
sl uarter endes # months en Year ended Plote: Bicders are tequested 1o prodice idenlity Card § Pan Card NoJ GST Centificate. (Incase Registered Dealers) Succaseful bidders shoukd transfer
N:; Particulars 30/09/2023 in the previous 3110312023 she full auction amount by RTGS
3 {Unaudited) year 30/08/2022 " For Muthoot Finance,
(Unaudited) (Audited) I'Mte : :".“-';‘.‘E?.','?;E Vanamalidas building, Maldan rnad Tst uﬁﬁﬁ!ﬁg‘ﬂif"s"?'s"n'ﬁ'?
1. | Total income from operations (Net) 6,920.71 7,169.49 28.597.85
2. | Net Profit/ (Loss) for the period 1,236.25 131448 5235.21 y
{before Tax, Exceptional and for Reg. Office:- 34, Corpus Techno Park, AVS Compound, 4th Flock, Korar_nangala, Bangalore,
Extracrdinary items) Karnataka-560034. CIN: L72900KA1980PLC080581, Website: www.mipcoseamless.com
Corporate Office:- Plot No.82, Abburu Heights, Door No.1-80/40/SP/82, Silpa Layout,
3. | Net Profit/ (Loss} for the period before 1,236.25 1,314.49 5,235.21 “Hi-Tech City, Gachibowli, Serilingampally, Hyderabad-500081. Tel: 040-49239953.
tax (after Exceplional and/or Statement of Unaudited Financial Results for the Quarter Ended|
Extraordinary items) Septemer 30, 2023 (Rs. in lakhs)
4. | Net Profit/ (Loss) for the period after 930.46 875.99 3,907.45 a —— 6 £
tax (after Exceptional and/or No,| :
. i (Audited)
Extraordinary items)
1 Income
5. | Total Comprehensive Income for the (0.90) (2.04) 7.68 || Revenue from Operations - - - - - -
period [Comprising Profiti{Loss) for 1l] Oher Income - - - - - -
the period (after tax) and Other Total Revenue (I+ll) - = = - - -
Comprehensive Income (after fax)] Il] Expenses
p o Cost of materials consumed - - - - - -
6. | Equity Share Capital 75219 752.19 752.19 Change of Inventory R R R R ) R
7. | Earnings Per Share {of Rs.10/- each) 1237 12.98* 51.95 Employee benefits expense - - - - - -
(for continuous operations) Finance costs - - - - R -
Basic & Diluted: Depreciation and amortization expense
*Not Annualised Other expenses 989 15.75 051 25.64 115 2.56
Total Expenses; 989 15.75 057 25,64 115 756 |
The above is an extract of the detailed format of quarterly financial results filed with the Stock Exchanges under IIl}- Profit before exceptional items and tay (989 (157 (051 (25.64) {T.15) (2.56)
Regulation 33 of the SEBI {Listing O and Disclosure Requi ) Regulations, 2015. The full farmat of the Exceptional Items
quarterly financial results is available on the Stock Exchange websites at BSE: www.bseindia.com and al NSE: Profit/(Loss) before tax 19.89) 057 (25.64) 115 12567 |
www nseindia.com and also an Company website 2l www timken.com/en-in IV| Tax expense:
By the Orﬂasr of the Board Current tax R R R - - -
5&“]?:’;(9\!' Deferred tax - - - - - -
Bangalore Chalrman & Managing Director Pro?_t/(ltoss) for t‘he period from = = = = = =
10 Nuvamber‘ 2023 DIN: 05159352 continuing operations
Profit/(Loss) from discontinued
operations
CHOLAMANDALAM INVESTMENT AND FINANGE COMPANY LIMITED o e ofisconinued
Corporate Office: Chola Crest, Super B, C54 & C55, 4, Profit(Loss) from Discontinued
Enter a better life Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600 032 operations (After tax)
POSSESS'ON NOTICE V| Profit/(Loss) for the year 9.89 T5.75)] [(:] (25.64) 18] 2.56)
(APPEND'X |V) Under Rule 8 (1) Ali) Items that will not be reclassified
WHEREAS the undersigned being the Authorised Officer of M/s.Cholamandalam Investment And Finance Company Limited, " {o Proft or Loss .
under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002),and in (ii) Income tax relating to items tha
exercise of the powers conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued will not be reclassified to Profit
Demand Notice dated mentioned below under Section 13(2) of the said Act calling upon you being the borrowers (names and or Loss
addresses mentioned below) to repay the amount mentioned in the said notice and interest thereon within 60 days from the date of B (i) Iltems that will be reclassified t
receipt of the said notice. The borrowers mentioned here in below having failed to repay the amount, notice is hereby given to the Profit or Loss
bom?wers me_niioned herein below and to the public in general that the undersigned has taken possession of the property described (ii) Income tax relating to items tha
:\e|re|n ?TlEav; in exercw;eRufl pow;é;zcu%err:d on me unde:suh—:ehchaf\ (4)bof Section :3 tlzl the :c|thread ;\;}tn Rule 8 uf‘lhe S:curgy will be reclassified to Profit or Los:
Interes| nforcemen ules, . The borrowers mentioned herein above in particular anc e public in general are hereby
cautioned not to deal with said property and any dealings with the property will be subject to the charge of Mis.Cholamandalam Tot_aldc%npreh_epswg "}?’[‘e for “‘3
Investment And Finance Company Limited for an amount as mentioned herein under and interest thereon. The borrower's e C( o fansive ( °55f) an
attention s invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets e ;’eri&;”)p’e ensive income for
SL] NAVE AND ADDRESS OF BORROWER DATEQF [ OUTSTANDING] DETALLS OF PROPERTY DATEOF VI| Eamings per Equiy Share - O2®) &l ooy 07 (m‘ 00
NO|  8LOANACCOUNT NUNBER DENANDNOTICE|  ANOUNT POSSESSED POSSESSON Sesicand Dilieg
T[ Toan No. HLOSDVA000006911 All The piece and parcel of property bearing| Notes to Accounts: ) ) ’ o ) i
-oan No. ® Rs. KHATHANo : 152800601200520005, situated| == 1 The above unaudited financial results of Mipco Seamless Rings (Gujarat) Limited as reviewed and recommended by the Audif
i S 20015920 | at Thaladummanahalii (v), Devaramalurs| & Q0 Committee and approved by the Board of Directors at its meeting held on 11th Nov 2023, The Statutory Auditors of the Compan
2.RanjithaR ] ason | Grampanchayath Sidgatta (T), Chikballapura| B have carried out a Limited Review on standalone financial results and expressed an unmadified conclusion thereon.
Both are residing at: Thaladummanahall, 5 (D), measuring east to west 30.1752 M, N 2. The Financial results have been prepared in accordance with applicable accounting standards prescribed under Section
Near Bus Stand, Shidlaghatta, 3 11-07-2023 north to south 17.0688 Mtrs, in totally] - 133 of the Companies Act, 2013 read with (Indian Accounting Standard) Rules, 2015 (Ind AS), and other accounting|
KARNATAKA 562105 * measuring 515.05.,sq. Mtrs,along with building| N principles generally accepted in India and guidelines issued by Seccurities and Exchange Board of India (SEBI).
constructed thereon and bonded on:- East by 's 3. The Company operates in single segment. Accordingly, disclosures under Indian Accounting Standards (Ind S) 108 onf
Road, Westby : House of Pilasonnappa, North| G- operating segments are not applicable to the Company.
By :Own property, South by :AD Colony. 4. Previous period figures have been reclassified and regrouped wherever considered necessary to confirm to the current period figures |
By Order of the Board
2] LoanNo. XOHLBNAO0002728565 © Rs, | Altnatpiece and parcel property Nagarsahef for Mipco Seamless Rings (Gujarat) Limited
1.Ravi K, 2.Harisha K N Khatha N. 1565/1565/31/1, = Venkat Rao Sadhanala
B Sebramant K 4.Ghondramma K > 2805492/ | Veerabachranapalya, old ward No2 presenty| 5 & Date: 111112023 Direct
. o | o ason | wardNo.10, Doddaballapura Town, Bangalore| > © ate: irector
All are residing at: # 271, Thereen Beedi © Rural District, Measuring Eastto West : 42Feet| ] Place: Hyderabad DIN : 02906370
13th Ward DODBALLAPURA, Q 12:08-2023| 11 North to South 57 Feet,total -
KARNATAKA561203. < of Fee, laly measuing) g
- 2394 square feet and bounded on: Eastby : 12| yL
iy ool £
Temple DODBALLAPURA561203 i’.“'a'iﬂ:':',gﬁep&;mn%'f"dm‘ soun iy
5.Muniraju P
#605, Bhuvaneshvarinagar, 12th
Cross13th Division 561203
| Date : 07-11-2023 Authorised Officer,
Place: Chil Bangalore Mis. Cl Investment And Finance Company Limited

BENGALURU
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SUNDAY A NOVEMBER 12 2023

FORM A
PUBLIC ANNOUNCEMENT !
(Under Ragulaton 6 of the insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
DIVYA INFRA FROPERTIES FRIVATE LIMITED

Divya Infra Properties Private Limited
2 | Date of incorporation of comporate debtor . May 24, 2005
3. | Authority under which corporate debilor is Regsstrar of Companies, Bangalare
| Incorparated | registenad
4 | Corporate Idmmr No. | Limited L-al:nili'q.r " UT0200KA2005PTCO36361
identification No. of corporate debior
5 | Address of the registered ofice and | Nocd, Abbigere Main Road, 30,

principal office (if any) of Kammagondanahalli, Bangalore
| corporabe deblor Kamataka - 5600135 .
8 | Irmh'aﬂ:'; commencement dale in | Date of the Order. Oclober 31, 2023 {Crclinr
respect of corporate Gebbor - uploaded on the witsite of NCLT on 10M112023)
7. | Estmaled date of closure of Agril 27, 2024

insolvency resclution process
8 | Name and registration numberof the | Prakul Thadi

insabvency professional acting as IBBIIPA-Q0ZNP-NO11482021-2022/ 13806
- a.nammummmm - —_——— — = .- - _—— —— .—- —
9 | Address and e-mail of the interim Address: Flat No, 1405, J Biock, Rambow
resolution professional, as registerad Vistas, Green Hills Road, Moosapet.
with the Board Hyderabad, Telangana - 500018
| S  Emall: prakulthadi@hotmail com
10.| Address and e-mail fo be used for Address: 0. No. 47012 HIG-1, Biod5, APHE,
COMespondence with the mtenm Baghlingampalty, New Nallaicunta, Hyderabad
. resolstion professonal e 200044 Email: cirp.divyainira@greail.com
11| Last cate for submissson of clams | Nowember &4, 2023
12.| Classes of creditors, if any, under Real Estate Allottees (Since the corporale
clause (b) ascertained of sub-secton debior is a real asiale developer, the IRP
(6] of section 21, by the interm anticipates the real estate aflollees as
| resolulion professaonal @ class of creditors)
13.| Names of insolvency Professionals a) TV S Sia Prasad; IBBIIPA-
| identfied o act as Aushonised Q0INCAINDOA062021- 202211405
Rapresentaiive of creditors in a class b} Narayana Kamma: IBEVIPA-O02TP-
(Three names for each cass) ND10T22020- 2021113429

¢) Devika Sathyanarayana:
IBBVPA-DD2AP-ND0G512020- 202113221
14.| (2) Relevant Forms and (&) Web link
b} Delads of authormed hitpsliibhi.gov mianhoma/downicads
representalives am available at: (b} Details of AR: Can be obtained by sending
2 muﬁmmdlmnh@mﬂl COm
m:um is hereby given that the Natonal ﬂumpmy Law Tribumal, Bangaluru Bench has ordenad
the commencement of a corporate insolency resoluion process of Divya Infra Properties
Private Limited on October 31, 2023 (Copy of order uploaded on the website of NCLT on
Movember 10, 2023)
The creditors of Divya infra Properties Privale Limited are hereby called upon o submit thewr
chaims with proof on o before November 24, 2023 1o the interim resolulion profiessional at the
address menboned aganstaniry No. 10
The financial crediors shall submil their clasms with prool by alectronic means only. All olher
creditors may submil the claems with proof in person, by post or by elactronic means
Afinancial creditor belonging to a dass, 35 lisled agains! the eniry No. 12, shall indicate ils choice
of authonsed represantalive from amaong the three inscivency professionals sted agaunst entry
Mo 13 10 act a3 authorsed representative of the dass Le.. Real Estate Allotees in Form CA,

Subrmizsion of false or misleading proofs of claim shall attract penaltes.

Sd-

Prakul Thadi

Diaste: November 11, 2023 Infarim Resolution Professional
Ptace: Hyderabad Reg. No.: IBENPA-DOZAFP-NO 11407202 1-2022/1 3806

ES TV i-—Iei-—mw- % .= el s A T
FINANCIAL EXPRESS Sun, 12 November 2023 @

READTO LEAD httpa f/epaper.financiz




Eb'aﬁoc‘\)

—aaai c:!.b_

tafivaty, Sonvat MERCID, UlMzE. T, AA:cas, REHEMT, LIS, (33T BRFUY, SUesh, SR, Reo, Robuat

® PRALA WAsENI Kannada Dally, Bangslare

[ 1. [m@prdeis momos 23D

TREEDT FEREBODRY, CALR

(tmT3cch DIROBT DTy DFRYSE Horwwod ohIL

DS omed Fyoh) debabrith, 2016)

..;ozaoas :.n;sdm,t

3

T @Rk (BFpsoc’ asﬁgm?ﬁ

a—% Mm meder = ei,ﬂéa‘ Sy

mRprdels® TOMmOR Zoclrewton Dmect

she 24, 2005

sprdesss TUMCEE, OIRE  mBRC)
Hoodreitennc / secomendenicd

gomny OOt WBortdnth

mIprdes’ TODHIE xcasﬁ. | wedprdes
TUMRUE AtDE BARMLE MOER Tog
BRRFUNS  RUMOE  aeComsons
#23c0 w2y Taes B0 (IRBmewta
aY) Seed

U70200KA2005PTC036361

Fo: 4, ¥YAC o), TF, 30, I RACRERTY,
Bortsnty, smertis-560015

6 BRIPFOE HOMOAR  TowopamEod
" |omeeEn mmpoy Dmecs

Priess HEeod: wigenct 31,2023 (10/11/2023 Tow
NCLT Sy siesam, eafdpce SREwents)

7. |0me3dd Womed mEohod womodhd
ot Decs

QYT 27,2024

8. |=goZd SLREy & gxdoen
wobrdwrhmhd  Dmedss % ETaele]
Boh D Seconed Hosd,

e e IBBIIPA-002/IP-
N01149/2021-2022/13806

g, |omecny Datomokanod oz
Szun, aia‘ "awdd Soed Sy 'aa":wf

Seed: gt dosd, 1405, ¥ wmpeF, e
QmyEF,  NeEf Wof OF,  shemdcs,
Zonwa®, 3vome - 500018 @er
prakulthadi@hotmail.com

10. [ogosd  JRuagdst  F3mcdecn
TIRFEmORN weRinE AT DI

BEDCLE

«@%e3: D. No. 470112, HIG-1 WRET— 5 APHB,
wNeneRY, Rz IV, a:}ﬁoamaf -
500044 wzhee: cirp.divyainfra@gmail.com

11.
12.

55%#3:_‘ FYRW BRED DFeod
3::55036 dﬁmﬁaﬁ %%ﬁdaod ﬁg =F 21
8 voE-agmi (60) & Hoy (W) BRHY
CRImude BOIT Insngh

SRowo’ 24, 2023

Oobhef et Toudmedd:  (Rprsets
OO Oober ofel’ dIoo’
SN TO0R, IRP vty et
ToLidmeO0E, TOMTT Snrweh H0ts HIT)

13. a0t afﬁrc&cg TRUMCT emsds
T32QeIN seodsdEr kg
Tpelev R iOrTn] [AEvpivic et %gﬁdd

Snhnd (F3 dﬁ?ﬁd et BIhnd)

Q) 8L anF b= g,':aw‘: IBBI/IPA-003/
ICAINO0406,2021-2022/14051

%) Tooecdh ﬁd: : IBBI/IPA-002/IP-
N01072;‘2020~2021J’13429
) DBeas B3 meoeodie:
N00651/2020-2021/13221

IBBI/IPA-002/IP-

14. (@) Howore Fbasne Bk
(@) ©QYZ ARTriH

FIAQND v CRAD:

(&) S Sow:
https:/fibbi.gov.infen/home/downloads

(=) AR ® asicren cirp.divyainfra@gmail.com
R JFodehEy, LT SavT Trobumm

TeRcdeoln H9Nw B e 83 RERCING.

Gt v, BRI,
ovech osd, 12 O RS, Wi BRBCRS S

%ﬁ:‘d e eEme IR OnSodos RTRriday,

Do Fdonot 11,2023
%@: a%wmmmf

O, g, Semuer s @ Odn'y mdprdelr Qmeesy 0w gobobwn wienot
31, 2023 dowh wpTowHLe Togecd FOWR WRWE FReLTicE?,
mowot 10,2023 domt e ﬂw%wﬁg vrdecn SRR Shen T3)

s, vt [omitr3® %ﬁeu‘ Oaola’ s momTD TR THALED, FRowT® 24,2023 Jomk Ypme
Ecm* sruw JEew Mok 10 © z)cb% Seebroed Qevdad SgoId CURIEt F3WCoR

BT UmSD dﬁ:ﬁ ﬁﬁ%ﬂﬁ?mﬂ aéaaa‘ DRENY HevE Tng Pesclechn IOz,
DUy WIT TeUTRITL a';jod:ﬁdmh. @ol Fhevs urm Sens

Fe0m meosvRh MOMRS, WNFE YREE TIRQWERN

mobrharents Nebeth I c:aj!3 13 &)d::cs’ Ty SRBOVT TRt DEPISE %smc*acd escasas
Shpod ua@oﬁdz Tauxties:, womd mdrde Dok eF o’ EousmTD Ah

Mf.ﬁoa%: IBBI/IPA-002/IP-N01149/2021-2022/13806

Wondet &cdy) s ARG

amREnd eor gorescdechint

QTR Wowssh, WeArThgn.
2Y/-
T =R
ri,e30 SRS’ F5d

Main

Edition

Nov 12, 2023 Page No. 4

Powered by :

eReleGo.com



